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Welfare of Street Children :

24. Bal Sahyog, Connaught Place, New Delhi.

25. PRAYAS, Jahangirpuri, Delhi.

26. Salam Balak Trust, Vasant Vihar, New Delhi.

27. ANKURAN, Janakpuri, New Delhi.

28. Indian Council of Child Weifare, Deen Dayal 
Upadyay Marg, New Delhi.

29. Sewa Bharathi, Jhandewalan, New Delhi.

Fitting/Purchase of AIDS and Appliances for the 
Disabled :

30. Am arjyoti Charitable Trust, K arkardoom a, 
Vikas Marg, Delhi.

31. Delhi Council of Child Welfare, Delhi.

32. All India Federation for Deaf, Rama Krishna 
Marg, Delhi.

33. Delhi Midtown Rotary Service Trust, New  
Delhi. •

Welfare of Backward Classes and Minorities :

1. Hamdard Study Circle, New Delhi.

2. SO FED Jamia Millia University, New Delhi.

3. S.N. Das Gupta College, New Delhi.

4. Rao’s IAS Study Circles, New Delhi.

5. Employment Today, New Delhi.

6. Sachdeva New PT College, New Delhi.

7. Delhi Public College of Competition, Ntew 
Delhi.

[E n g lish ]

Revamped Public Distribution System
*

2561. SH R I KR ISH A N  LAL SHA RM A : Will the 
Minister of CIVIL SUPPLIES, CONSUM ER AFFAIRS AND  
PUBLIC D ISTR IB U TIO N  be pleased to state :

(a) whether it is a fact that the revamped public 
distribution system introduced in drought prone and 
under developed regions of the country is in deep  
trouble as at present;

(b) if so, the reasons therefor;

(c) whether it is also a fact that as per the recent 
review of the system the grain offtake between April 
and December 1995 was down by more than a million 
tonne and there was a gap of 30% between allocation 
and offtake in various States under the scheme;

(d) if so, the reasons therefor; and

(e) the corrective measures being taken to improve 
the working of the system?

THE M IN ISTER OF FOOD AND M INISTER OF CIVIL  
S U P P L IE S , C O N S U M E R  A F F A IR S  AN D  P U B L IC  
D ISTRIBUTIO N (SHRI DEVENDRA PRASAD YADAV) :
(a) No, Sir.

(b) Does not arise.

(c) and (d). The o ff-take of foodgra ins is less than 
th e  a llo c a t io n  d u rin g  th e  p e rio d  b e c a u s e  o f e a sy  
a v a ila b ility  of g ra in s  in the  open  m arke t at p ric e s  
com parab le  to the Issue Prices.

(e) G ove rnm ent p roposes  to s tream line  the P D S . 
w ith its focus on the poor and issue foodgra ins to the 
popula tion  below  the poverty line at specia lly  subsid ised 
p rices.

Bharat Gold Mines Limited

2562. SHRI SANAT KU M AR  M AN D A L ; W ill the 
M in is ter of M INES be p leased to state :

(a) w hether any A ustra lian  com pany pulling out of 
the p roposed gold m ines ven ture  of Bharat Gold M ines 
L im ited (BGML) in Kolar;

(b) w h e th e r  e a r lie r  a n o th e r  fo re ig n  c o m p a n y  
backtracked  on its decis ion to scout fo r gold in Kolar;

(c) w he ther the G overnm ent propose to p roceed 
fu rthe r in the m atter apart from  p loughing more funds 
into the com pany; and

(d) the reaction of the G overnm ent to the new revival 
p lan subm itted by the Bharat Gold M ines Lim ited to the 
Industria l C red it and Inves tm en t C orpora tion  of India 
(IC ICI), the opera ting  agency appointed by the Bureau 
of Industria l and F inancia l R econstructions (BIFR)?

THE M IN IS TE R  OF S TE E L AND M IN IS TE R  OF 
M INES (SHRI B IRENDRA PRASAD BAISHYA) : (a) and
(b). On the basis of the o ffe rs rece ived aga inst g lobal 
tender floa ted  by the Bharat Gold M ines Lim ited (BGML), 
two fore ign C om panies were shortlis ted. BGM L signed 
M e m o ra n d u m  o f U n d e rs ta n d in g  (M O U ) w ith  th e  
p re fe r re d  s h o rt lis te d  C o m pa n y . S u b s e q u e n tly , th is  
Com pany backed out from  the  jo in t venture  proposal. 
N egotia tions with the next shortlis ted  party a lso did not 
m a te ria lise .

(c) and (d). The  re v ised  re h a b ilita tio n  p ro p o sa l 
fo rm u la te d  by BG M L and subm itted  to the Industria l 
C redit and Investm ent C orporation of India (ICICI) is yet 
to be received by the G overnm ent.

Film Industry, Bangalore

2563. SHRI S .D .N .R . W ADIYAR : Will the M in ister 
of INFORM ATION AND B R O A D C AS TIN G  be p leased to 
state :

(a) w hether the G overnm ent propose  to start a Film 
and Televis ion Institu te in Bangalore;

(b) if so, the de ta ils  thereof;

(c) w hether the W orld Bank ass is tance  is like ly to 
be sought fo r the p roposed Institu te; and

(d) if so, the de ta ils  thereof?
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THE M IN ISTER OF CIVIL AVIATION AND mlNISTER  
OF INFORMATION AND BROADCASTING (SHRI C.M. 
IBRAHIM) : (a) No, Sir.

(b) to (d). Do not arise.

Supply of Commodities

2564. SHRI PARASRAM BHARADWAJ : Will the 
Minister of CIVIL SUPPLIES, CO NSUM ER AFFAIRS AND 
PUBLIC D ISTRIBUTION be pleased to state :

(a) w hether in view of steep rise in prices of 
vegetables/fruits/polypack milk, the Government propose 
to allow fair price shops to handle these ^commodities 
by arranging supplies from production centres from rural 
areas to benefit producers and consumers; and

(b) if so, the details thereof?

THE M INISTER OF FOOD AND M INISTER OF CIVIL  
S U P P L IE S , C O N S U M E R  A F F A IR S  A N D  P U B LIC  
DISTRIBUTION (SHRI DEVENDRA PRASAD YADAV) :
(a) No, Sir.

(b) Does not arise.

[T rans la tion ]

New Telephone Exchanges In Bareilly

2565. SHRI SANTOSH KUMAR GANGAWAR : Will 
the Minister of CO M M UNICATIO NS be pleased to state:

(a) w hether the strowger system  of telephone  
exchange in Bereilly, Uttar Pradesh has been declared 
obsolete;

(b) if so, the details thereof; and

(c) the time by which it is proposed to be replaced 
by a new telephone exchange?

THE M INISTER OF COM MUNICATIONS (SHRI BENI 
PRASAD VARMA) : (a) to (c). The STrowger Exchange 
of Bereilly was first installed in 1977 with a capacity of 
3000  lines and expanded  upto 10 ,000  lines. This 
exchange  has since been rep laced  and all lines  
transferred to E-10b Electronic Exchange by December,
1995.

Speed Post Service in Azamgarh, U.P.

2566. D R . B A ILR A M  : W ill the M in is ter of 
COM MUNICATIONS be pleased to state :

(a) whether ‘speed post' service is available in uttar 
Pradesh particularly in Azamgarh district;

(b) if not, the reasons therefor; and

(c) the steps to be taken by the Government in this 
regard?

THE M INISTER OF COMMUNICATIONS (SHRI BENI 
PRASAD VARMA) : (a) Speed Post Service on the 
National Network is available in 9 cities in Uttar Pradesh.

These are Agra, Allahabad, Dehradun, Gorakhpur, 
Lucknow, Meerut, Moradabad, Kanpur, Varanasi, Speed 
Post Service has not yet been provided in Azamgarh 
District.

(b) Under Speed Post network, only a specific city/ 
town, and not the entire district, is connected. Moreover, 
justification for introducing this service in a town 
depends on operational feasibility and financial viability.

(c) Does not arise in view of (b) above.

[E n g lish ]

Non functioning of Steel Plant

2567. SHRI ANCHAL DAS : Will the Minister of 
STEEL be pleased to state :

(a) whether the MESCO Steel Plant in district Tajpur, 
Orissa has been functioning;

(b) if so, the details thereof; and

(c) if not, the reasons therefor?

THE M IN IS TE R  OF STEEL AND M IN IS TE R  OF 
MINES (SHRI BIRENDRA PRASAD BAISHYA) : (a) to
(c). According to information made available by the 
State Govt, of Orissa, the following two steel plants are 
proposed to be set up by the Mesco Group at Integrated 
Industrial Complex, Distt. Jajpur, Orissa

S. Name of the Unit Capacity (Million TPA) 
No.

1. Mideast Integrated Ph.I :: 0.50 (Pig Iron)
Steel Limited Ph.II : 1.20 (Steel)

2. Mesco Kalinga Steel Ph.I :: 2.25 (Pig Iron & Steel)
Limited Ph.II : 4.50 ( -do- )

As reported by the State Govt., the first phase of the 
Mideast Integrated Steel Limited’s project is expected 
to be commissioned in August, 1996.

Delivery of Money Order

2568. S H R I C H U R C H IL L  A LE M A O  : W ill the  
Minister of COM MUNICATIONS be pleased to state ;

(a) whether the payment against the money-oraers 
sent by the people are not made in time particularly in 
hilly and remote areas of the country;

(b) if s o .^ ^ h e th e r any com plaints have been  
received in this regard during the last two years;

(c) if so, the details thereof and the action taken by 
the Government thereon;

(d) the number of guilty postal employees punished;
and

(e) the steps -proposed to be taken  by the  
Government to ensure early delivery of money orders?


